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ANDAMAI{ AND MCOBAR ADMINISTRATION
qfuqrdq /SECRBIARIAT

Port Blair, dated 2l"t March,2020

CIRCUIIIR

Sub: Janta Curfew - reg.

This is in reference to the address of Hon'ble Prime Minister of India to
the Nation on 19.03.2020 at 8.0o pm regarding Novel coronavirus disease
(COVID-1g). One of the highlights of the address of Hon'ble Prime Minister
was as under :-

a......,1 reEtest mg Jeltow citizens for supporl on one more issue, that of
people's a,rfetu. Peopte's anrfew means a anrfeu imposed for tle people, bg
th.e people, on tl2 people themselues.

Thi.s Sundag, that is on 22"d Marclt all citizen must abide bg this
people's attfeu from 7 A.M untit 9 PM. Dunng thi.s qtrfew, ue slnll neither
leaue our homes, nor get onto the streets or roam about or localities. Onlg
those associated with emergencg arld essential seruices witl teaue tfeir
hones.....".

2. ln this regard, it is directed that no Govemment Vehicles (vehicles of
UT Administration) and the Private Vehicles hired by UT Administration
Government will ply on 22.O3.2O2O from 7 AM until 9 PM, except for
vehicles associated with emergency and essential services.

3, This issues with t]le approval of ComDetent Authoriw,

a\,\A,^ --:--D
Assistant Secretary (GA)

To
1. Commr-cum-Secretaries/Secretaries/Deputy/Assistant Secretaries/ all

HODs, A & N Administration for necessar5r action.
2. All Deputy Commissioners, South Andaman/Nicobar/North and Middle

Andaman.
3. The Secretary (IP&T) for necessaJy action regarding press release.

Copy to:
1. The Secretary to Hon'ble LG, Raj Niwas, Port Blair for kind information.
2. Sr. PS to Chief Secretary, A&N Admn for kind information.
3. Sr. PS to Principal Secretalr (Rev/Fin/DM), A&N Admn for kind

information.
4. Sr. PS to Principal Secretary (Health), A&N Admn for kind information.
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Assistan t S6ik6t6ry (GA)


